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LAW (LEGISLATIVE DRAWTING) DEPARTMENT
(GROUP-II)
NOTIFICATION
Jaipur, October 8, 2014
- No. F. 237 V1dhx’2/2014 The following Act of the
Rajasthan  State Legislature “which received the assent of the
Governor on the 8™ day of October, 2014 is hereby published for

general information:-

THE RAJASTHAN LEGISLATlVE ASSEMBLY
(OFFICERS AND MEMBERS EMOLUMENTS AND
PENSION) (AMENDMENT) ACT, 2014
- (Act No. 18 of 2014)

[Received the assent of the Governor on the 8™ day of October, 2014]
- 4n
Act _
Jurther to amend the Rajasthan Legislative Assembly (Officers and
Members Emcluments and Fension) Act, 1956.
Be it enacied by ihe Rajasthan State Legislature in the Sixty-
fifth Year of the Republic of India, as follows:- '

1. Short title and commencement.- (1) This Act may be called
the Rajasthan Legislative Assemoly (Officers and =~ Members
Emoluments and Pension) (Amendment) Act, 2014,

(2) 1t shall come into force at once.

: 2. Amendmeunt of section 4-C, Rajasthan Act No. 6 of 1957.-
In sub-section (1) of section 4-C of the Rajasthan Legislative Assembly
(Officers and Me:nbers. Emoluments and Peasion) Act, 1956 (Act MNo. 6
of 1957),- :

(i) for the existing expressii "}S’ August, 2009”, the expression
“I" August, 2014” shal! be substituted; and
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(u) f01 the e‘qstlng exoresmon rup'eeq ‘two thousand five
hundred” the exnresslon rupees three thousand five
hundred” shall be substltuted :
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